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M-ORDER SHEET OF THE HEARING HELD ON 11.07.2018 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PLTITION/APPLICATION NO. ¢'P(1B) No. 120/9/HDB/2018
NAME OF THE CONMPANY | \B Expressway Ltd

" }ois India Consulting Engineers Pvt Ltd

NAME OF THE RESPONDENT(S) ~AB Expressway Ltd
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ORDER

Learned counsel Mr.Tarun G.Reddy and Mr.Abhijeet
Talwar present for Petitioner. Learned counsel
Mr.G.V.B.Santhosh Kumar and Mr.P.Srishyalam
present for Respondent.

Both sides counsel represented that there possibility of
settlement.

List the matter on 25.07.2018
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